Name of the Corporate Debtor: Vijai Spinners (RIPM) Pvt. Ltd.
CIN : U17125TN2013PTC092173
Date of of Liquidation: 19th 2022

LIST OF STAKEHOLDERS
Summary as on 31st December 2025

Filing under clause (d) of sub-r ion (5) of r ion 31 of the IBBI (Liquidation P

2016

Annexure 6 - List of Operational creditors (other than Workmen and Employees and Government Dues)
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i Vankata Naga Lakshmi Cotton

Traders 19-02-2024 55,92,403 15,81,989|Supply of cotton NIL NIL NIL 0.09 NIL NIL 40,10,414 Note:1
2 |Vijayalakshmi Ginning Factory 01-11-2022 71,40,000 -|Lease NIL NIL NIL 0 NIL NIL 71,40,000 Note 2
3 Mr. Abhimanyu Raja — Related

Party (Suspended Director) 17-10-2022 4,64,42,600 -[Lease NIL NIL NIL 0 NIL NIL 4,64,42,600 Note 3

5,91,75,003 15,81,989 0.09 5,75,93,014

Note 3: The erstwhile liquidator rejected the claim of Mr. Abhimanyu Raja citing that the lease deed was not registered and understamped.

Note 2: The erstwhile Liquidator rejected the claim of Vijayalakshmi Ginning Factory mentioning that the lease rental agreement was not registered and understamped.

Note 1: Venkata Naga Lakshmi Cotton Traders, Guntur has filed an additional claim Form C dated 19.02.2024 for a principal amount of Rs. 15,81,989/- and an interest of Rs. 40,10,414/- and a total of Rs. 55,92,403/-. The
erstwhile Liquidator has informed that OC are not eligible to interest and he has already accepted the claim amount of Rs. 15,81,999/- based on the claim submitted to RP and other available documents.




